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the PTI people, Madam, I hope that you
are aware of this situation, This threaten-
ing should be condemned thoroughly. No-
body not even z Chief Minister, hag a
right to threaten the PTI or other corres-
pondents to stop the service and try to have
them to a particuiar line If it'is an open
Government, we have to go in that direc-
tion,

(Interruptions)

SHRI V, GOPALSAMY: What Mr.
Vishwa Bandhu Gupta said is totally un-
true, It is a mischeivous propaganda
done by vesteq inttrests.

(Interruptions)

SHRI §S. VIDUTHALAI VIRUMBI
(Tamil Nadu): Madam, the hon, Mem-
ber is making a wrong statement, The Go-
vernment of Tamil Nadu has already de-
nied that itatement,

(Interruptions)

THE DEPUTY CHAIRMAN: Please
take your seat. The hon, Minister of La-
bour is here and the Leader of the House
is here, The Government has hard every-
body’s concern, The matter was raised
in the previous session also and the Minis-
ter of Labour reacted, I am sure the
Government ’will take action on it.

SHRI KAPIL VERMA: The Labour
Minister is here.  He must tell us what
he is going to do about it,

SHRI DIPEN GHOSH: We will request
the Labour Minister to take it up,
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THE DEPUTY CHAIRMAN: I am not
permitting  any debate, Mr, Gopalsamy,
now you are on the right side, Please have
some restraint. On the popular demand of
the whole House, the Minister has fespon-
ded. He will come back and let yoy know,
Now, Shri Surendra Singh Thakur,...
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VIOLENT DEMONSTRATION bURlNC
INDIA-PAKISTAN CRICKET MATCH
IN KARACH}
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' SHRI SYED SIBTEY RAZI (Uttar
Pradesh): I associate myself with this Spe-
cial Mention. . .
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SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): Madam, please
give me a minute,

THE DEPUTY CHAIRMAN: It is a
~erious matter, Our players have been In-
sulted and hurt. I thing the whole House
would join in condemning it, Yes, Mr.
Salve,

SHRI N, K, P, SALVE (Maharashtra):
Madam, as one associated with the admi-
nistration of cricket at the national level
I want to respectfully submit that what has
happened in Karachi is not only very very
unsporting, . but extremely. unfortunate and
extremely objectionable. We wett in g
winning position and at that juncture for
the crowd to have behaved in such an uru-
ly manner is the height of unsortsman.
ship. But Madam, there are some towns
which are very prone to this kind of unruly
behaviour by the crowds, In India there
are also a few towns like thisand this is
not because we were Indians and they were
Paklshnm Slmxlar behaviour had taken
place -in the fields of Karachi against the
Australian' team. Once the other side is in
a wmmng posmon the crowds start mis-
behavmg May I, fherefore, Madam,
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submit that the Board for Control for Cri-
ket in India should- be directed by the
Sports Ministry .not to include Karachi as
one of the playing centres whenever India
visits Pakistan?

THE DEPUTY CHAIRMAN: Yes, Mr.
M, A. Baby, (Interruptions).

SHRI N. K, P. SALVE: This has been
only in Karachi, not in any other town,
Invariably this has happened in Karachi.
This has not happened in Gusranwala, this
has not happened in Lahore and this has
not happened in Faizalabad.

SHRI GURUDAS DAS GUPTA
(West Bengal): Madam_ it is unjust to
castigate the entire population of Karachi
and penalise them for the action of some
hoodlums. Tt will be most imprudent
and unusual on our part if we do this.
(Interruptions),

THE DEPUTY CHAIRMAN: Tt is a
field day today.

SHRTI VITHALRAO MADHAVRAO
JADHAV: The attitude of Pakistan to-
wards Indian batsmen. .. (Inferruptions) .

THE DEPUTY CHAIRMAN. T said
the whole House associates with it, That
is enough. Please sit down. :

Yes, Mr. Baby,

REPORTED INVASION OF PANAMA
BY USA,

" SHRI M. A, BABY (Kerala): Madam

-Deputy Chairman, I would- like to raise

very serious matter, namely, the- aitack by
U.S.A, on Panama, -Before T begin, [
would like to request -the hon.. Minister
for External Affalrs, Mr I. K. Gujaral,

-whp is also- -present ‘in -the -House, to

make a statement--on this' very serious
development., Madam, as you know, in
the early hours of -yesterday sovereign
country -~ Panéima, 'was - attacked by more
than 20,000 " troops--of the US.A, Thir-
teen-thousand troopy were already station-
ed there and a reinforcement of another
7,000 was sent, Many people have been
killed in this attack ~ This attack by the
u. S.A. on Panama 1s nothmo bm a naked,



